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BEFORE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
EXECUTION APPLICATION NO. 11/2023

IN
ORIGINAL APPLICATION NO. 89/2021
INTHE MATTER OF
VARUN ...APPLICANT
VERSUS
GOVT. OF NCT OF DELHI & ORS. ....RESPONDENTS

1. That the report is being filed by Delhi Jal Board in respect of Execution Application No.
11/2023 in O.A. No. 89/2021 and pursuant to the order dated 12.04.2024 passed by this
Hon’ble Tribunal. In O.A. No. 89/2021, the issue involved was the illegal extraction of
ground water by 536 hotels/guest houses operating in Paharganj area of Delhi.

That vide order dated 12.04.2024, this Hon’ble Tribunal has directed Delhi Jal Board
(DJB) to “place on record a copy of Voluntary disclosure scheme before the next date of
hearing”.

o

3. That pursuant to the direction of the Hon’ble NGT in respect of O.A. No. 108/2013, a

committee was constituted under the chairmanship of Secretary, Department of
Environment and Forest, Govt. NCT of Delhi along with CEO of DJB, DC- South West,
Divisional Commissioner, Chairman of Central Ground Water Authority and Secretary,
Department of Irrigation and Flood Control. The Committee was to place before the
Hon’ble Court, the data of all illegal as well as permissible tubewells operating in NCT
of Delhi. True Copy of the order dated 09.12.2013 passed by the Hon’ble NGT in the OA
No. 108/2013 annexed and marked as Annexure R-1.
That it is pertinent to state that under the committee formed for preparing VDS under
the directions of the Hon’ble NGT, was constituted under the chairmanship of Ministry
of Environment and Forest and Climate Change (MoEF&CC). The public notice was issued by
the Department of Environment Govt. of Delhi. The copy of public notice Annexed as Annexure R-2. It is
therefore prayed that Ministry of Environment andForest and Climate Change may be summoned
to furnish the true copy of Voluntary Disclosure Scheme (VDS).

5. The report is being submitted herein for perusal and consideration of this Hon’ble

Tribunal.
6. It is further undertaken that Delhi Jal Board shall remain duty bound b Canx direction

y
or order by this Hon’ble Tribunal as and when directed. Py \}\/‘//\”
é»a?

Gajender Tomar
hief Engineer (C&N)
Delhi Jal Board

Date- 22.07.2024
New Delhi
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Annexure R -1

BEFORE TIE NATIONAL GRUEN TRIBINAL,
PRINCIPAL BERCLL, NEW BELHI

Ouipinal Application Ko. 10K of 2013

Legal Aid, National Green Tribunal Ber Association
Vs.
NCT of Dethi & Ors.

CORAM : HON'BLE NK. JUSTICE U.0. SALVY, JUDICIAL MEMBER
HON'BLE MP. JUSTICE M.5. NAMBIAR, JUDICIAL MEMBER
HON'BLE DR. D.X AGRAWAL, EXPERT MEMBER
{10N'BLE PROF. (DR.) P.C. MISARA, EXFERT MEMBER
HON'BLE MR, RANJAN CHATTERJEE, EXPERT

Preavbl Applicant: M43 Parul Gupte, Advotate
Reapondent Ho.1,5&6. My, Vivel ¥r, Taadon, Advocate
Respondeal K0.3: M 0.1 Gautam, Advocate
Respondent No. 4 By Mohit Kumar Gupls, Advocute
Hespondent Ro. 7 tr. D. Rajeshway Rao along with M1, Charanjeel

Singl, Advovate
QA Ho. 179 of 2013
Respondent Fos. 1Lod. Ms Kimms Heaca, Advocote
Reapondent hs. 3: MR. V.K. Toadop, Advocate
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Public Natice

ATTENTION: OWNERS/ USERS OF TUBEWELLS

1)

BOREWELLS IN NCT OF DELHI

Disclose yvour tubewells borewell within 3 months

Application from is available an the websites of Dethi Jal Board
(v delhijalboard.niciny - and Covironment  Department

(www.environment.delhizovi.nic.in |

Applications are to be submitied in triphicate in the oifice of kI
(GWC/ RWH), Delhi Jal Board. Room no. 11 Varunalaya Phase- 1
Thandewalan, New Delhi, Tel No. OT1-23338264 .

No tees will be charged for disclosure.

GROUND WAT
CONSERVE 1T FOR FUTURE GENERATION
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1. Disciose your iubewsil/borewell within 3 months with
efeci frem ouriirsi Public Notice dated 23.04.2014.

L N O Nt

o

' 2. Application form is available on the "websites ' of
' Delhi Jal Board (www.delhijalboard.nic.in) and
Environmsnt Depariment. Govt. of NCT of Delhi
cwvway . environment.delhigovi.nic.in).

;'—\ppl;c:at'ons are ic be submiited in triplicate in the Ofﬂce of
=E (GWC/RWH), Delhi Jal Board, Room No. 11,
Varunalaya Phase-l, Jhandelwalan, New Delhi, Tel No.
011-23558264. | . s
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¢ Tatephone NMobilke No. | - —
S Emall f— I
& Location of Bore-Welks] __‘
7 Numbers of Bore-Wells L 1
8 Type of Wells (Motorised/Hand Pump) L
9 Capatity of Pusngis (in MP) | | | | | i
10 St of Bore-Wells | | | | | |
11 Dot of instaltation | | I | 1 |
[dfmntey)  (dbmmay)  dfmmdyyl  (Sdwmiyy)  (ddAmmvvyd
17 Whether Registered with CGWA/GoWL. Agency Yes/Noj |
dd mm Yy
Date of Rogistration | | | |
13 Purpose of Ground Weter Orawl (a) Domestx )
(Tick purposes which sre applicablel {b) Commateial .
{<) Indusrtal B
(d) Agricuitural -
{e) Any other (specity) o _
14 Dotathy of Water Connection, M any —
() Whether watsr connaction svadable Yeu/No
{b) Type of Connection Do N -
(Mick wiich i appbcabla) tndiveduial _
Comwnercial|
Industrisl .
Any Othar{spedty) ]
e cortimod that the tormation faonished By one s teoe to best at my kpowledpe & belbiot,
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e
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Appllcation For Voluntary bisclosure of Cxisting Bore-Wells/Tube Wells
(To be submitted in Triplicate)

1 Naeoe of tha Appicant

2 Cavegory

¥ Address (with PIN}

Hame Sipnature ol Appheant
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